IN THRE CENTRAL ADMINTSTRATTVE TRTIRBINAL, JATPIIR BFENCH, JATPIIR,

oA ANN/2002 NATE OF ORDFR : 20.9.2002

Lalit

about

Rumar Gothwal son of shri Hari <Shanker Gothwal aged

27 -years resident of F-1A2, Ramesh Marg, C-Scheme,

Jaipur ®x. Contingency daily rated worker, office of ny.

Commigsioner, Tncome taxes, Central Circle, T, Jaipur.

1.
Tndia
2.
Tndia
3.

Tndia

....Applicant.
VERAQ
Union of Tndia through €ecretary to Government of
Ministry of Finance, NDepartment of Revenue, NMew Delhi.
The Commissioner of Tncome Taxes, Government of
Central Circle T, Jaipur.
The Dy. Commissioner of Tncome Taxes, Government of
, Central Circle T, Jaipur.

. .« .Respondents.

Mr. Nand Kishore, Counsel for the applicant.

CORAM

Hon'ble Mr. HW.0. Gupta, Member (Administrative)
Hon'ble Mr. M.L. Chauhan, Member (Judicial)

wants

ORNER (ORAL)

Learned counsel for the applicant submits that he

to withdraw this OA and wantsto file a duly constituted

OA, Prayer granted subject to 1limitation. The OA stands

dismissed as withdrawn.
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(M. L HECHAURAN) (H70. GUPTA)
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